
THE HIGH COURT OF MEGHALAYA
SHILLONG
NOTICE

Dated, Shillong the 27th April, 2026

No. HCM.I1/ 168/Pt. 1/2014/Estt/ IO: This is to inform a]1 applicants for
designation as Senior Advocate in the I Tigh Court of Mcghalaya that the following
additiona] information may kindly be furnished to the Secretariat of the
Committcc for I)csignation of Senior Advocates, on or bcforc 18th May, 2026.

Sl. No
I Whcthcr any FIR has cvcr been lodged against the

applicant, if so, detailed current status thcrcof may
be indicated

(Information may bc furnished in the form of
undertaking)
Whether the applicant is a party to any criminal
casc, if so, dctailcd current status thereof may be
indicatcd
(Information may be furnished in the form of
undertaking)
Whether any proceedings wcrc initiatbd or aid
pending against the applicant' before 13ar Council of
India or any State 13ar Council, if so, dctailcd currcnt
st.at.us thcrcof may be indicatcd
(Information may be furnished in the form of
u ndcrtaking)
Whcthcr the applicant is a mcrnbcr of thc IIigh
Court 13ar Association or any other 13ar Association.
Courts/Tribunals wIldrd tiIJi6bhc£nt iii )ractiding.
Nature of I)racticc- e . q Civil , Criminal ,

Constitutional, Taxation , T,abour , Company ,

Scr\,icc, etc
Field of Law-domain cxpcrti sc (such as ,
Constitutional Law, Tntcr–StatIC Watcr I)isputcs,
Criminal T.aw, Family Law, TIllman Rights, Public
Interest Litigation, International T,aw, Law relating
1-o women) in which I,he applicant has
specialization / cxpcrtisc.
Genera] State of I Icalt,h
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Memo No.HCM.I1/168/Pt.1/20 14/Estt/ IO-A Dated Shillong, the 27th April, 2026
Copy to:-

1. . Thc Registrar-cum-Principal 1)rival:c Sccrctary to t.hc IIon’bIc, the
Chief Justice, I Tigh Court of IVlcghalaya, Shillong for hcr I,adyship’s
kind informat lion

2. Thc P.S to Tlon’blc Mr. Justicc Tl.S.Thangkhicw, Judge, IIigh Court
ofMcghalaya, Shillong for favour of kind information of IIis Lordship.
The P.S to IIon’blc Mr. Justice W. I)iengdoh, Judgc, Iligh Court of
Mcghalaya, Shillong for favour of kind information of llis Lordship.

4. Thc P.S to IIon ’bIc Mr. ,Justice T3.13hattacha[jcc, ,Judge, I TIgh Court of
Mcghalaya, Shillong for favour of kind information of IIis Lordship.

5. Thc 1).S. to Advocate Gcncral, Mcghalaya, Shillong for kind
information

6. The 1). A to Registrar General, I Tigh Court of Mcghalaya, Shillon§„ for
kind information.

7. Shri. T.T.I)icngdoh, Senior Advocate, IIigh Court of Mcghalaya for
kind information .

8. Thc Prcsidcnt:/Sccrctary, Mcghalaya Ttigh Court_ 13ar Assocjation.
9. Thc President/ Sccrctary, Shillong/ ’rura/ ,Jowai/ Williamnagar/

Nongpoh /Nongstoin/ Ampati / Khlichriat/Mawkyrwat /Resubelpara
/13aghmara , 13ar Association.

vMThc System Analyst, I Tigh Court ofMeghalaya, Shillorlg for uploading
the same on thc official website.
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